[ 6 December, 2023 ]

contained in their 42nd Report on ‘Review of the functioning of National
Institutes established for different types of disabilities’.

MATTERS RAISED WITH PERMISSION

MR. CHAIRMAN: Now, Matters raised with permission. Shri Khiru Mahto — Demand
to reschedule Rajdhani Express running between New Delhi to Ranchi.

Demand to reschedule Rajdhani Express running between New Delhi to Ranchi
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by the hon. Member: Dr. Fauzia Khan (Maharashtra), Dr. Sasmit
Patra (Odisha), Dr. Santanu Sen (West Bengal), Dr. Amar Patnaik (Odisha), Dr.
Kanimozhi NVN Somu (Tamil Nadu), Shri M. Mohamed Abdulla (Tamil Nadu) and
Dr. V. Sivadasan (Kerala).

EIERIRESIRSIC NEE] Sl - Concern over poor status of undertrials.
Poor state of under-trials
SHRI RAJEEV SHUKLA (Chhattisgarh):  Sir, | rise to bring to the attention of this
august House the alarming state of undertrials in India and the imperative need for

judicial reforms in the light of the 78" Report of the Law Commission and data from
the National Crime Report Bureau. Over the past decade, the undertrial population
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has consistently risen, peaking in 2021, with 76 per cent of all prison inmates being
undertrials in 2020, as per the NCRB. The concerns surrounding undertrials are
multi-faceted, from the disproportionate arrest of resourceless individuals to the
prevalence of violence and abuses in jails. The criminalisation by prison authorities
leading to potential fatalities adds a critical dimension to this crisis. 4N, ¥ Mgl
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the Zero Hour mention raised by the hon. Member: Shrimati Phulo Devi Netam
(Chhattisgarh), Shri N.R. Elango (Tamil Nadu), Dr. John Brittas (Kerala), Dr. Fauzia
Khan (Maharashtra), Shri Ajay Pratap Singh (Madhya Pradesh), Shri P. Wilson
(Tamil Nadu), Shrimati Vandana Chavan (Maharashtra), Dr. Amar Patnaik (Odisha),
Dr. Santanu Sen (West Bengal), Shri Sujeet Kumar (Odisha), Dr. Sasmit Patra
(Odisha), Shri Abir Ranjan Biswas (West Bengal), Dr. Kanimozhi NVN Somu (Tamil
Nadu), Kanakamedala Ravindra Kumar (Andhra Pradesh) and Shri M. Mohamed
Abdulla (Tamil Nadu).

Now, Dr. Santanu Sen — Demand for inspection by teams of Central
Government in different States to check the implementation process of different
Government projects.



